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Growing indiscipline among Indnstrial 
Workers in West Bengal 

·769. SHRI G. Y. KRISHNAN: 
SHRI N. SHIVAPPA: 

Will the Minister of LABOUR AND 
REHABIUTATION be pleased to 
atate: 

(a) whether it is a fact that dilfe-
rences have cropped up in the industry 
and Iiusiness circles in West Bengal over 
what they, should do in the face of the 
uncertainty created by growing indisci-
pline among workers and deterioration 
in law and order; 

(b) whether it is also a fact that such 
feelings haVe been conveyed to the 
State as well as the Central Govern-
ment; and 

(c) if so. the reaction of Govern-
ment thereto? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANJI-
V A YY A): (8) to (c). Government of 
West Bengal. have informed that they 
have no information about such 'diffe-
rences'. There have, however, been re-
ports about workers' unrest and the law 
and order situation in the State, which 
is a matter for the State authorities to 
deal with, 

Setting up of Fertiliser Credit G-.mee 
Corporation to remove lkMIIleaec:k in 

FertUI8er Consumptloa 

.770. SHRI RABI RAY: Will the 
Minister of FOOD AND AGRICUL-
TURE be pleased to state: 

(a) whether it is a fact that an ex-
pert Committee went into the question 
of bottleneck in the fertiliser CODSIIDlP-
lion the country; 

(b) if so, whether it is also a fact 
that the said committee recommended 
for the establishment of Fertiliser Cre-
dit Guarantee Corporation as a aoIuti01l 
to this problem; and 

(c) what steps. Govemmeot have 
taltell to imptement the-decision of tile 

~ COmmittee? 




